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SECTION XV

THE SUPREME COURT OF INDIA
CIVIL APPELLATE JURISDICATION

CIVIL APPEAL NO. 49/2006 WITH C.A. Nos. 1575/2006, 3421/2012 &
3422/2012

ROYAL WESTERN INDIA TURF CLUB LTD. .+« .APPELLANT

VERSUS
E.S.I. CORPN. & ORS. . . .RESPONDENTS

OFFICE REPORT

The appeals above-mentioned were listed before the Hon'ble
Court on 19.08.2015, when the Court was pleased to pass the
following Order:

“List the matter before a Bench, wherein
one of us, (Dipak Misra, J.), is not a member.

The Registry 1is directed to do the
needful.”

C.A. No. 49/2006

It is submitted that there are four respondents in this
matter. Respondent Nos. 1 to 3 are represented through Mr. P.N.
Puri, Advocate. Certificate of service in respect of Respondent
No. 4 has been received but no one has entered appearance so far.

Service is complete.

C.A. No. 1575/2006

It is submitted that there are two respondents in this
matter. Respondent No. 1 1is represented through Ms. Manik
Karanjawala, Advocate. Certificate of service 1in respect of
Respondent No. 2 has been received but no one has entered
appearance so far.

Service is complete.

C.A. No. 3421/2012

It 1is submitted that there are four respondents in this
matter. Respondent Nos. 1 to 3 are represented through Mr. P.V.
Yogeshwaran, Advocate. Certificate of service 1in respect of
respondent No. 4 is awaited.

Service is incomplete in respect of respondent No. 4



C.A. No. 3422/2012

It is submitted that there are two respondents in this matter
and are represented through Mr. P.V. Yogeshwaran, Advocate.

Service is complete.

The appeals above-mentioned are 1listed before the Hon'ble
Court with this Office Report.

Dated this the 1°* day of February, 2016.
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